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(5) G.S.R, No. #/(E), dated the
20th January, 1987, amending Noti-
fication No. 215/84-Central Excise
dated 9-11-84, so as to exempt from
excise  duty marble, granites and
~other stones to be cleared for the
purpose of display .in any fair or
exhibition held in India,

(6) G.S.R. No. 61(E), dated 23rd
Jamuary, 1987, rescinding Notification
No. 280|82—Central Excise
dated 24-11-82, regarding conces-
sional rate of excise duty for white
printing paper for supply for various
edugational purposes.

‘ [Placeg in Library. ‘See No. LT—
- 372|87 for 1 to 6).

=

1. Report and Audited Accounts (1985-86)
of the Technica] Teachers' Training
Institute (Western Region), Bhopal
and relateq papers, .

. Report and Audited Acconnts (1985-
86) of the Indian Instifute of Advanced
Study, Shimla ang related papers,

II1. Report and Aecounts (1985-86) of the
. .Indiap Council of Philosophical Re-
search, New Delh; ang related papers.

IV, Accounts (1985.86) of the Visva Bha.
rati University, Santiniketan and related

pRpers. ) _ -

Vg Report and Accounts (1985-86) of the
Indian Council of Social Science Re.
search, New Delhi and related apers,

VL. Report ang Accounts (1985-86) of the
Indiap Council of Histerical Researcl,
New Delbj and relateq papers,

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION AND
CULTURE IN THE MINISTRY OF
. HUMAN RESOURCE DEVELOPMENT
(SHRIMATI KRISHNA SAHI), Sir, I
lay on the Table a copy ¢ach (in English
and Hindi) of the following papersi—

[ 25 FEB. 1987 ]

working of the Council,

|

on the Table

(i) (a) Annual Report and Audited Ac-
Counts of the Technical Teachers Training
Institute (Western ~ Region), Bhopal, fot
the year 1985-86,

(b) Review by Government on
Working of the Institute.

(c) Statement giving reasons for the

delay in laying the papers mentioneq at
(a) akove.

[Placed in Library. See No. LT-3827[87
for @) to (©]

(ii) (a) Annual Repdrt ang Audited Ac.

‘ C°ﬁﬂts of the Indian Institute of Advanced

Study, Shimla, for the year 1985-86,

(b) Review by Governmen;. op the
working of the Institate.
[Placed in Libgary. See No. LT—

“3825/87 for (a) and (b))

(iii) (a2) Annual Report of the
Indian Council of Philosophical Re-
search, New Delhi, for the year 1985-°
86, :

(b) Annual Accounts of the Indiac
€ouncil of Philosophical Research
New Delhi, for the year 1985-86, anc
the Audit' Report thereon.

(¢) Revlew by Government on the

[Placed in Library. See No. LT
3826[87 for (a) -to (c)l. .

(ivy (a) Annual Accounts of the
Visva-Bharati University, Santinike-
tan, for the year 1985-86 and the
Audi; Report thereon. :

(b) Statement giving reasons for

the deldy In laying the papers men-
tijpned at (a) above.

[Placed in Library. See No.
3830187 for (a) ()}, «
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() (a) Annual Report and Ac-

counté of the Indian Council of -
_ Social Scienée Research, New Delhi,

for the year 1985-86 together with
the Audit Report on the Accounts.

.(b) Review by Govern{nent' on

the working of the Council.

“[Placed in Library. See No, LT—

3830(87 for (a) and (D)].

(vi) (a) Annual Report and Ac-

counts of the Indian Council of His-.

torical Research, New Delhi, of the
year 1985-86, together -with the
Audit Repor; on the Accounts,

(b) Review by Government on the
working of the Council. [Placed in.

Library. See .No. LT—3829 87 for (d)
and (b}]. . )

Reportv of the Fourth Central Pay

Commissien, Part’ 1T and
" related papers

~

THE DEPUTY MINISTER IN THE
MINISTRY OF PERSONNEL, PUBLIC

219  Papers Laid [ RAJYA SABHA ] on the Table 220

II. Statement giving reasons for mot
laying the Repert and Audited
Accounts (1985-86) of 'the Central
Council for Research in Yoga and
Naturopathy, New Delhi within
-the stipulated period

III, Statement giving reasons for not
laying the Report and Audited -
Accounts (1985-86) of the Vishwa-
yatan Yogashram New Delhi with-
in the stipulated neriod.

THE MINISTER OF STATE IN
THE MINISTRY OF HEALTH AND
FAMILY  WELFARE . (KUMARI
SAROJ KHAPARDE): I beg to lay on
the Table:—f—

I. A copy (in English and Hindi)
of the Ministry of Health and Family
Welfare (Department of “Health),
Notification G.SR. No. 1049(E),
dated the 29th August, 1986, pub-
lishing the Drugs and Cosmetics
(Third Amendment) Rules, 1986,
under section 38 of the Drugs and
Cosmetics "Act, 1940, [Placed in

GRIEVANpEs AND PENSIONS (SHRI - Library, Sez No. LT-383387]
BIREN SINGH ENGIT): Sir, on behlaf ) .

of Shri P. Chidambaram I beg to lay on U A copy each in English  and
the Table a copy each of the followii{g . Hindi) of the Iollow;'.ug.papers:——
papers:—

(i) Statement giving yeasons for
not laying the Annual Report and

(i) Report of the Fourth Central Audited Accounts of the Central

Pay Commission, Part II Council for Research in Yoga and

) ‘Naturopathy, New Delhi, for the

(i) Statement (in English and | year 1985-86, within the stipulated

Hindi) giving reasons for not laying period.  ‘[Placed in Library. See
simultaneously the Hindi version of No. LT-3841/ _87]' , '

the Report, A B 3 (ii) Statement giving reasong for

[Placeq in Library. See  No, LT— not laying the Annual Report and

Audited Accounts. of the Vishwa-
yvatan Yogashram, WNew Delhi, for
I Drags and _Cosmetics (Third the year 1985-86, within the stipu-

h lated period. [Placed in lerary
Ameadment Rules, 1986, . See No. LT-3840[87]

3724[87 for (1) and (u)]




